NATIONAL COMPANY LAW TRIBU NAL
AHMEDABAD BENCH
 AHMEDABAD

C.P. No. *42/73(4)/NCLT/AHM/2017

Coram: Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

ATTENDANCE-CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 27. 04 2017

Name of the Company: - Deepak Kum'ar-Va'rshney
Neesa Leisure Ltd. & Ors.

Section of the Companies Act:  Section 73(4) of the Com »anies Act, 2013

\_  S.NO. NAME (CAPITALLETTERS)  DESIGNATION  REPRESENTATION  SIGNATURE

Arsvex KLae voerca __ AR P@w&fu\\@& =%Z _

ORDER
Mr. Ashok Sachdeva Authorlsed Representatlve present for Petitioner. None present

for Respondent.

Respondent sent an Application for adjournment.

\_  Respondent has been dragging on the matter without getting ready for the final
hearing. |

However, in the interest of justice the matter is ad_]ourned to 26.05. 2017 for final
hearing. - _

Respondent 1s directed to pay cost of Rs. 10,000/ to the petltloner on or before
) 26052017 I

List thematter on 26.05.2017.

M)\m\wr

B KKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 27 day of April, 2017.



